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RATIONALISATION OF SUGAR
PRICE STRUCTURE

*1338. Shri Bal Raj Madhok : Will the
Minister of Food and Agriculiure be
pleased to state :

E;} ‘whether it is a fact that there is wide
disparity in the cost of production of sugar
in different factories within every zone ;

(b) whether it is also a fact thai the
price fixed by the Tariff Commission will
face 8 number of factories in each zone
whose cost of production is higher than the
price fixed by the Tariff Commission to
wsuffer heavy losses or close down ; and

(c) if so, whether Government will
rationalise the price structure of augnr to
tide over the situation ?

The Mipister of State in the Minisiry
of Food, Agriculture, Community De-
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velopment and Cooperation (Shri Anpa-
sahib Shinde) (a) As the cost of produc-
tion of sugar depends on a number of fac-
tors including the percentage of recovery
of sugar from the cane crushed, duration of
the season, efficiency of the plant and mana-
gement, it may vary from factory to factory
within a zone.

(b) No, Sir. The prices of levy sugar
have been fixed by Government on the basis
of cost schedules prepared by the Tariff
Commission after taking into account these
and other relevant factors. In addition,
the Commission have also provided for a
uniform return of Rs.10.50 per quintal for
all factories.

(c) Does not arise.

ADULTERATION OF RATIONED
WHEAT

*1339, Shri Chengalraya Naidu : Will
the Minister of Food and Agriculture be
pleascd to state :

{a) whether it is a fact that the wheat
supplied at the ration shops is mixed with
stones and other dirty things which has
been proved harmful for the health ;

(b) if so, whether this is being mixed by
the persons respansible for distribution ;

(¢) whether large complaints have been
received and no action has been taken so far
by Government ;

(d) whether Government would con-
sider to have surprise raids to these shops ;
and

{e) if so, what action has been taken
against the culprits ?

The Minister of State in the Minisiry
uf Food, Agriculture, Community De-
tand C ation (Shri Anna-

tahxb Shinde) : (a) No, Sir.

(b) Does not arise.

{c) A few complaints alleging issue of
substandard wheat by the Fair Price Shops
were received by the Delhi Administration
and the Food Corporation of India. On
enquiry, the allegations were found to be
Rot correct.

(d) Checks of Fair Price Shops are
already being made by Delhi Administration.





